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Fore.t Co,er" D.P. 

2J95. SHRI BARISH RAWAT: Will 
the Minister of ENVIRONMENT AND 
PORESTS be pleue4 to state : 

(a) the perceotal" of land under forests 
10 Vttal Pradesh: 

• 

(b) wbether perceotqe of fomt in tbil 
State b. been Ibrinkinl coDtinuOUlI, for 
tbe last tbree yean; 

(c) ir 10, wbether any proaramme (or 
piaftliol trea on larae scale is being 
implC'meottd In tbe Stale; Ind 

(d) tbe expenditure proposed to be 
Jncumd 00 tbis prOlramme durin, J987-88 
and the Dumber of trees proposed to be 
plaoted 'his period 1 

TH~ Mit-liSTER OF ENVIRONMENT 
AND PORESTS (SHRI BHAJAN LAL): 
(a) Tbe percentseo or notified lorests area 
to aeolrapbical area or Uttar Pradesh is 
17 41%. 

(b) No sucb survey bl. been carried out 
but dqradatioo or foretts bas been 
perceived. 

(c) Yel, Sir. 

(d) 600 million seed liop are proposed to 
be plaoted in tbe State duriol 19~7·88. 
Financial outlay is yet 10 be fit'alisrd. 

Direct Tax RtaU •• t'oD 

2396. SHRI HARISH RAWAT! Will 
tbe M fniater or FINANCE be plcased to 
state : 

<a) the total amount of revenue realised 
during the 1.lt rour montbs of J 986 87 in 
the form or dir~ taxes; 

(b) wbetber the amount realiKd ia 
accord'ol to tbe tar,et fixed therefor; 
a04 

(c) if Dot. tbe realoo, for dtCrease. if 
Iny, In abe realised amount 1 

THB MINISTER OF STATE IN THE 
MINISTRY OP FINANCB (SHRI 
~ANAROHANA fOOJARY) : (I) Til. 

latest Baures of collection are available upto 
January. 1987 and tbe same are I' uDder: 

Name of tax 

'1. Income-tax (in­
cluding Corpera­
lion Tax) 

2. Wealth Ttx 

3. Estate Duly 

4. Gift Tax 

(Rs. in crores) 

Collection upto 
January, 1987 

·4235.36 

J09.28 

1000 

6.6S 

--~ ------------------
(b) Thf: tarael fixed upto January, 1987 

for Income-tax (including Corporation Tax) 
bas been achieved. No rnontbl), targets are 
fixed in respect of olher direct taxes. 

(c) Docs oot arise. 

(Engli,"l 

Pe-rsollal Actldeat aad SKinJ Security 
Scheme 

2397. SHRJMATI BASAVARAJB-
SWARI: Will the Minister of FINANCB 
be pJeased to state: ~ 

(8) the time by which the entire 
country will be covered by tbe personal 
accident and social security scbeme for poor 
families; aDd 

(b) tbe -companies wbich have agreed to 
implement Ibis scbeme ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (8) Tho 
Personal Accident Insurance Social Sccu(ity· 
Scbeme for Poor Families has been 
C.'xteoded. by phases, to 194 Districts of tbo 
country. 80 far. The question of C'xtendiD8 
the scbeme 10 District uocevcred, as yet, Is 
kept undercontinull review. 

(b) The Scbcplc is being adminlsfered 
tbrouab tbe four subsidiarIes of (be General 
Insurance Corporation of India .'iz. N'Itiqnal 
losuranco CompaD), Ltd., Cal~ .. ut8. New 




